HIGH COURT OF JAMMU AND KASHMIR
{Office of the Registrar General at Srinagar)

BT

ORDER
No: D25 Dated: 24.07.2015

In partial modification to the High Court Order No.
296 dated 14.07.2015 services of Sh. Farooqg Ahmad Bhat,
Forest Magistrate, Srinagar are placed at the disposal of
Hon’ble the Chief Justice for being adjusted in the Registry
instead of Sh. Aijaz Ahmad Khan and Sh. Aijaz Ahmad
Khan, shall continue as Sub Judge/CIM, Ganderbal.

By Order
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(KaneezHFa\tlr"’n%B
Registrar General

No: —’-{":\;o\g‘" }8 \b -{'H

. Da_tjed: 24.07.2015

Copy to the:- :
1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K,
2. Secretary to Hon’ble the Chief Justice/Hon'ble Judges, High Court of J&K,

..... for information of His Lordship.

3 Registrar Vigilance, High Court of J&K, Srinagar,

4, Registrar Judicial, High Court of J&K, Jammu/Srinagar,
....for information,

Principal District & Sessions Judges,

Chief Judicial Magistrate, Ganderbal,

Forest Magistrate, Srinagar,

Incharge, Statistical Section, High Court of 18K, Main Wing, Srinagar,
..... for information & necessary action.

Incharge NIC for uploading the same on website. -
10. Order file,
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HIGH COURT OF JAMMU AND KASHMIR

(Office of the Registrar General at Srinagar)
kkkkk

ORDER

No: 260 Dated: 14.07.2015

In the interest of administration, Sh. Wangial Tsering,
Munsiff, Zanskar, is transferred and posted as Munsiff Khaltsi.

By Order
fU--Leol}
: (Kaneez Fatima)
* Registrar General
No: 1411 072/&5 Dated: 14.07.2015
Copy to the:-

i 7 Principal Secretary to Hon’ble the Chief Justice, High Court of J&K,

2: Secretary to Hon’ble the Chief Justice/Hon'ble Judges, High Court of J&K,
..... for information of His Lordship.

3 Registrar Vigilance, High Court of J&K, Srinagar,

4, Registrar Judicial, High Court of J&K, Jammu/Srinagar,
..... for information.

5, Principal District & Sessions Judges, Leh/Kargil,
&.  Munsiff, Zanskar/Khaltsi,
L~ ;
.....for information & necessary action.
8. Incharge NIC for uploading the same on website.
9. Order file.
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HIGH COURT OF JAMMU AND KASHMIR

(Office of the Registrar General at Srinagar)

l
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W ORDER

Lr No: 296 Dated: 14.07.2015

In the interest of administration, the following transfers and

postings of Juldicial Officers*are hereby rnade:

\ RIS

STy 1*"“‘/10.

(1)  Principal District & Sessions Judges
| ! IDistrict & Sessions Judges:
SIShri:é\
Sanjay Kumar Gupta, Principal District & Sessions Judge,
Rajouri,| is transferred and posted as Principal District &

Sessions Judge, Jammu, vice Rakesh Sagar Jain.

Rakesh. Sagar Jain, Principal District & Sessions Judge,
Jammu,! is transferred and posted as Principal District &
Sessions Judge, Udhampur, vice Ramesh Kuyrar Wattal.

Ramesh Kumar Wattal, Principal District & Sessions Judge,
Udhampur, is transferred and posted as Member, J&K Special
Tribunal, Jammu, against available vacancy.

Mohan lLaI, Member* J&K Special Tribunal, Srinagar, is
transferred and posted as Principal District & Siessions Judge,
Samba, vice Inder Singh.

Inder Slngh Principal District & Sessions Judge, Samba, is

transferred and posted as Principal District & Sessions Judge,
Rajouri, vice Sanjay Kumar Gupta.

Ms. Bala Jyoti, Principal District & Sessions Judge, Kis htwar
is transférred and posted as 1 Additional District & Sessions
Judge, inammu vice Mohan Singh Parihar.

Mohan Smgh Parihar, 1* Additional District & Sessions Judge,
Jammu, lis transferred and posted as District & Sessions
Judge, }ﬁlshtwar vice Ms. Bala Jyoti.

Mohammad Yousuf Wani, Registrar Judicial, Srinagar, is

transferréd and posted as P.O. MACT, Srinagar, vice Jawad
Ahmad.

Jawad Ahmad P. O, MACT, Srinagar, is transferred and

posted as Prlncrpal District & Sessions Judge, Anantnag, vice
Mohammad Akram Choudhary.

Mohammad Akram Choudhary, Principal District & Sessions

Juclge Anantnag, is transferred and posted as Member, J&K
Sales Tax Tribunal, against availabie vacancy
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Subash Chander Gupta, Principal District & Sessions Judge,
Kulgam Is transferreq and posted as Additional District Judge
(Matrlmonlal cases), Jammu, vice Sham Lal Lalhal.

Sham LaI Lalhal, Additional District Judge (Matrimonial
Cases) Jammu, is transferred and posted as 2™ Additional
District & Sessions Judge, Srinagar, vice Tasleem Arif.

Tasleem Arif, 2™ Additional District 8 Sessions Judge,
Snnagdr is transferred and posted as Principal District &
Sessmr.ls Judge, Kargil, vice Ashok Kumatr-.

Ashok Kumar Principal District & Sessions Judge, Kargil, is
transfefred and posted as Additional District Judge (Bank
Cases)‘ Jammu, vice Sanjeev Kumar Bhagat.

Sanjee\‘/ Kumar Bhagat, Additional District Judge (Bank
Cases), Jammu, is transferred and posted as Additional

District| & Sessions Judge (TADA/POTA), Srinagar, vice
Sikender Azam. .

Sikender Azam, Additional District & Sessions Judge
('I'ADA/lPOTA), Srinagar, is transferred and posted as Principal
District, & Sessions Judge, Kupwara, vice Mohammad Ibrahim.
Wani; |

Mohammad Ibrahim Wani, Principal District & Sessions Judge,
Kupwara, is transferred and posted as Principal District &
C»essm{;\s Judge, Budgam, vice Syed Tawqjeer Ahmad.

Rajlndér Sapru, 3@ Additional District & Sessions Judge,
unnaggr is transferred and posted as Principal District &
Sessions Judge, Leh, vice Kishore Kumar.

Kishore Kumar, Principal District & Sessions Judge, leh, is

t'ransfe;‘rred and posted as Additional Sessions Judge (Anti-
(‘orruption) Jammu.

Naseer Ahmad Dar Additional District 8 Sessions Judge,
Anantnag, is transferred and posted Addtional District &
Sessions Judge, Sopore, vice Kousar Ahmad Qureshi.

Kousa'r Ahmad Qureshi, Additional District & Sessions Judge,
Sopore, is transferred and posted as P.O, J&K Labour Court &
Industsial Tribunal, vice Zubair Ahmad Raza.

Zubair Ahmad Raza, P. O, J&K Labour Court & Industrial
Tribunal, is transferred and posted as Principal District &
Sessions Judge, Kulgam, vice Subash Chander Gupta.

Ravin&er Nath Wattal, Secretary, High Couit, Legal Services
Committee, is transferred and posted as Mamber Secretary,
State Legal Services Authority.
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Syed Tawgeer Ahmad, Principal District & Sessions Judge,
Budgar{'\, is transferred and posted as Principal District &
Sessions Judge, Baramulla, vice Shujat Ali Khan.

Shujat \ Ali Khan, Principal District & Sessions Judge,
Baramulla, is transferred and posted as Special Judge, Anti-
Corruption (CBI Cases), Srinagar (newly created post).

Jaffer. F—Iussain Beg, Principal District & Sessions Judge,

Poonch, is transferred and posted as P.O. MACT, Jammu vice
Madan iLal.

Madan |Lal, P. O, MACT, Jammu, is transferred and posted as

1% Adgitional District & Sessions Judge, Srinagar, vice
Mohammad Ashraf Malik.

Mohammad Ashraf Malik, 1% Additional District & Sessions
Judge, Srinagar, is transferred and posted as Principal District
& Sessjons Judge, Bandipora, vice Puneet Gupta.

Puneet Gupta, Principal District & Sessions Judge, Bandipora,
is transferred and posted as Principal District & Sessions
Judge, Kathua, vice Vinod Chatterji Koul.

Vinod Chatterji Koul, Principal District & Sessions Judge,
Kathua, is transferred and posted as Gpecial Judge, Anti-
C‘-orrup?ion (CBI Cases), Jammu, against available vacancy.

Haq Niawaz Zargar, Additional District & Sessions Judge,
Fulwama, is transferred and posted as Additional District &
Sessiohs Judge, Doda, vice Tahir Khursheed Raina.

~ Tahir I{hursheed Raina, Additional District & Sessions Judge,

Doda, |is transferred and posted as Principal District &
Sessiohs Judge, Poonch vice Jaffer Hussain Beg.

Ms. Shazia Tabasum, 4" Additional District & Sessions Judge,
Srinagar, is transferred and posted as Additional District &
Sessions Judge, Handwara, vice Parvez Hussain Kachroo.

F’awei Hussain Kachroo, Additional District & Sessions Judge,
Handwara, is transferred and his services aie placed at the

cisposal of Hon'ble the Chief Justice for being adjusted in the
Registry. |

Ms. Nighat Sultana, Additional District & Sessions Judge,
Rajouri, is transferred and posled as District Judge Leave
Reser\fe, High Court Jammu Wing.

Khalil {\hmad Choudhary, Leave Reserve;, High Court (CPC),
on his; promotion, is posted as Additiona! District & Sessions
Judge,‘: Rajouri, vice Ms. Nighat Sultana.

Ms. Sonia Gupta, Additional District & Sessions Judge
Kathua, is transferred and posted as Additional District &

K[eeacinne diidna | ldhamniir vire Me Kalnana Raun
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Ms. Kalpana Revo, Additional District & Sessions Judge,
Udhampur, is transferred and posted as Distict Judge Leave
Reservi , High Court, Jammu.
S. C <3Katta|, Chief Judicial Magistrate, Jammu, on his

promotion is posted as Additional District & Sessions Judge,
Kathua% vice Ms. Sonfa Gupta.

Jatindef Singh Jamwal, Chief Judicial Magistrate, Pulwama, on |
his progotion is posted as 1% Additional District & Sessions
Judge aramulla, against available vacancy.

Vlrender Singh Bahu, Chief Judicial Magistrate, Srmagar on

his promotion, is posted as Additional Dislrict & Sessions
Judge, bulwama, vice Haq Nawaz Zargar. '

Rajeevi Gupta, Chief Judicial Magistrate, Doda, on his
promotion is posted as Additional District & Sessions Judge,
Anantnag, vice Naseer Ahmad Dar.

Chain Lal Bavoria, Sub Judge/Chief Judicial Magistrate,
Kulgam, on his promotion, is posted as 4" Additional District &
Sessm!s Judge, Srinagar, vice Ms. Shazia Tabasum.

(2)E Chief Judicial Magistrates/Sul) Judges:

| Suneet\ Gupta, Sub Judge/Chief Judicial Magistrate, Reasi, is

transferred and posted as Chief Judicial Magistrate, Jammu, -

vice Mr S. C. Kattal, who stand promoted as Dislrict &
Sessions Judge.

Kamlesh Pandita, Chief Judicial Magistrate, Budgam,  is

transfetred and posted as Chief Judicial Magistrate, Reasi,
vice Suneet Gupta

Ms. Masarat Shaheen, Chief Judicial Magistrate, Sopore is
transfetred and posted as Chief Judicial Magistrate, Srinagar,

vice Virender Singh Bahu, who stand promoted as District &
Sessuohs Judge.

Mehrajfud-Dln Sofi, Passenger Tax & Electricity Magistrate,
Srinagar, is transférred and posted as Chief Judicial
Magistrate, Sopore, vice Ms. Masarat Shaheen.

\..urmdér Singh, Sub Judge/Spi. Mobile Magistrate, Jammu
(under 13" Finance Commission), is transferred and posted as

F’assquer Tax & Electricity Magistrate, Srinagar, vice Mehraj-
ud-Din]Sofi.

Mirza Riyaz-ul-Haq, Sub Judge/Electricity Magistrate, Jammu,
is trangferred and posted as Chief Judicial Magistrate, Kulgam,

vice Cpain Lal Bavoria, who stand promotad as District &
Sessions Judge.
i
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Manijit F&al Chief Judicial Magistrate, Kargil, is transferred and

posted Las Judge Small Causes Court, Srinagar, vice Ms.

Masarat Roohi. .
Ms. Masarat Roohi, Judge Small Causes Court, Srinagar, is

transferred and posted as Chief Judicial Magistrate, Budgam,
vice Kamlesh Pandita.

Amarjit Singh Langeh, Excise Magistrate, Jammu, s

transferred and posted as Chief Judicial Magistrate, Kargn
vice Mjmlt Rai.

Ashwani Kumar Sharma, Municipal Magistrate, Jammu, is

,transferred and posted as Sub Judge Leave Reserve, ngh

Court, ‘Vlce Yahya Firdous Ahangar.

Yahya Firdous Ahangar, Sub Judge, Leave Reserve, High

Court, IE transferred and posted as Chiefl Judicial Magistrate,
F(ambaI vice Mohammad Rafiq Chak.

Moham‘:mad Rafiq Chak, Chief Judicial Magistrate, Ramban, is
transfell;red and posted as Municipal Magistrate, Jammu, vice

Ashwar]i Kumar Sharma.

56.

Aijaz }Ahmad Khan, Sub Judge(CJM), Ganderbal, is
transfer"red and his services are placed at the disposal of
Hon’ble' the Chief Justice for being adjusted in the Registry.

Mahmdd Anwar Al-Nasir, Sub Judge, L.R.P, High Court, is
transferred and posted Sub Judge/Spi. Mobile Magistrate,

Anantnag (under 13" Finance Commission) vice Shabir
Ahmad Malik,

Shabir | Ahmad Malik, Sub Judge/Spl. Mobile Magistrate,
Anantnag (under 13" Finance Cormmission), is transferred and
posted! as Sub Judge Leave Reserve High Court Wing
Snnagar for being engaged as Central Project Coordinator
(CPC), vice Khalil Ahmad Choudhary, who stand promoted as
District & Sessions Judge.

Gowhar Majid Dalal, Joint Registrar (Judicial), High Court
Wing, Srinagar, is transferred and posted Sub Judge,
Bijbehqra vice Madan Lal.

Madan Lal, Sub Judge, Bijbehara, is transferred and posted as
Sub Judge/Spl. Mobile Magistrate, Baramulla (under 13th
Finance Commission), vice Ms. Umi Kulsoom.

- Ms. mi  Kulsoom, Sub Judge/Spl. Mobile Magistrate,

Baramulla (under 13" Finance Commission), is transferred
and poﬁsted as City Judge, Srinagar, vice Yash Pal Sharma.

Yash Ffal Sharma, City Judge, 3rinagar, is transferred and

posted as Excise Magistrate, Jammu, vice Amarjit Singh
Langeh
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Abdul Majid Dar, Sub Judge/Spl. Mobile Magistrate, Pulwama
(under ‘il3‘h Finance Commission), is transferred and posted as
Chief ‘;udicial Magistrate, Pulwama, vice Jatinder Singh
Jamwal' who stand promoted as District & Sessions Judge.

Muzzaflar Ilgbal Khan, District Mobile Magistrate (T), Ra)oun

on his| promotion, is posted as Sub Judge/Spl. Mobile

Magistrate, Pulwama (under 13" Finance Commission), vice
Abdul Majid Dar.

Amit S?La'rma, Chief Judicial Magistrate, Leh, is transferred and

posted'as Sub Judge/Municipal Magistrate. Srinagar, vice
Khurshld -ul-lsam.

Khursh'd -ul-Islam, Sub JudgelMun|C|pa| Magistrate, Srinagar,

is transferred and posted as Sub Judge (Electricity
Magistr;ate) Pattan, viceé Vinod Kumar.

Vinod Kumar Sub Judge(Electricity Magistrate), Pattan, is

transfe red and posted as Sub Judge(Electricity Magistrate),
Jamml{ vice Mirza Riyaz-ul-Hagq.

Om Prakash Thakur-l, Sub Judge, Kupwara, is transferred and
posted as Chief Judicial Magistrate, Doda, vice Rajeev Gupta
who stand promoted as District & Sessions Judge.

Anoop| Kumar, Sub Judge, Bhaderwah, is iransferred and

posted| as Sub Judge (Railway Magistrate), Jammu, vice
Sandeep Gandotra.

Manoj \Parihar, Sub Judge, Katra, is transierred and posted as
Sub Judge, Bhadewvgh, vice Anoop Kumar.

Sandeep Gandotra, Sub Judge(Railway Magistrate), Jammu,

is transferred and posted as Sub Judge, Katra, vice Manoj.
Parihar.

Amit'l‘%umar Gupta, Sub Judge, Ramnagar, is transferred and

posted as Passenger Tax Magistrate, Jammu, vice Om
Praka:ih Bhagat.

Om Prakash Bhagat, Passenger Tax Magistrate, Jammu, is
transferred and posted as Sub Judge/Spl. Mobile Maglstrate

(under 13" Finance Commission) Bhaderwah vice Manijit
3ingh Tﬂanhas.

Manjit. Singh Manhas, Sub Judge/Spl. Mobile Magistrate,
Bhaderwah (under 13“‘ Finance Commission) is transferred
and posted as City Judge, Jammu, vice Ms. Sandeep Kour.

Ms. S?andeep Kour, City Judge, Jammu, is transferred anc
posted as Sub Judge, Nowshera, vice Ms. Arti Mohan.

Ms. Artl Mohan, Sub Judge, Nowshera, is transferred anc

poste¢ as Sub Judge leave Reserve High Court Jarmu,
l
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Suml Sa Era Sub Judge/Special Mobile Magistrate, Poonch

(under 13" Finance Commission) is transferred and Posted as

Sub Judge/Spl. Mobile Magistrate, Rajouri (under 13" Finance
Commission) vice Ms. Anjum Ara.

Ms. Anjum Ara, Sub Judge/Spl. Mobile Magistrate, Rajouri,
(under 13 Finance Commission), is transferred and posted as

Sub Judge/Spl. Mobile Magistrate, Jammu (under 13" Finance
Commissibn) vice Surinder Singh.

Ahsan-ullah Parvez Malik, City Munsiff, Srinagar, on his
ptof'notnon is posted as Sub Judge/Spl. Mobile Magistrate,
Poonch (under 13" Finance Commission) vice Sunil Sangra.

igbal Ahmad Masoodi, District Mobile Magistrate (T), Sopore,

on his promotion is posted as Sub Judge, Kupwara, vice Mr.
Om Prakash Thakur-|.

Ms. Renu|Dogra, Munsiff Majalta, on her promotion is posted
as Sub Judge, Ramnagar, vice Amit Kumar Gupta.

Ms. Sudesh Sharma, Munsiff, Kathua, on her promotion. is
posted as Sub Judge Leave Reserve, High Court Jammu.

Ms. Spalzes Angmo, Munsiff/Addl. Mobile Magistrate, Nobra
(under 13" Finance Commission), on her promotion is posted
as Sub Juljge/SpI Mobile Magistrate, Leh (under 13" Finance

Commtssmtl .
Ms. Rajni Sharma, L. R. High Court is transferred and posted
as Forest Magistrate, Srinagar, vice Farooq Ahmad Bhat.

Farooq hmad Bhat, Forest Magistrate, Srinagar, is

transferred and posted as Sub Judge(CJM), Ganderbal, vice
Aijaz Ahmad Khan.

(3) unsiffs (Judicial Magistrate 1* Class):

imtiyaz ARmad Lone, Munsiff, Kupwara, is transferred and
posted as Munsiff, Budgam, vice Sheikh Gowhar Hussain.

Sheikh Gowhar Hussain, Munsiff, Budgam, is transferred and
posted as| City Munsiff, Srinagar, vice Ahsan-ullah Parvez
Malik, who|stand promoted as Sub Judge.

Adnan Sy d Munsiff, Kishtawar is transferred and posted as
Sub Regist\rar Jammu, vice Khem Raj.

Khem Raj, ESub Registrar, Jammu, is transferred and posted as
Munsiff, Kishtawar, vice Adnan Syed.

Touseef Ahmad Magray, Munsiff, Udhampur, i3 transferred
and posted as Munsiff, Majalta vice Ms. Renu Dogra, who
stand promoted as Sub Judge. |
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Salah-ud-Din |Ahmad, Munsiff, Mahore, is transferred and
posted as Muynsifff/Addl. Spl. Mobile Magistrate, R. S. Pura
(under 13" Fifance Commission) vice Ms. Archana Charak.

Ms. Arc:hané Charak, Munsiff/Addl. Spl. Mobile Magistrate,
R. S. Pura (under 13" Finance Commission) is transferred and
posted as Munsiff, Bishnah, vice Ms. Shabnam Sheikh.

Ms. Shabnam Sheikh, Munsiff Bishnah, is transferred and
posted as Munsiff Leave Reserve, High Court Jammu.

Sushil 3Singh, Munsiff/Addl. Spl. Mobile Magistrate, Billawar,
(under 13" FiLnance Commission) is transferred and posted as
Munsiff. Udhampur, vice Touseef Ahmad Magray.

Mansoor Ahmad Lone, Munsiff/Addl. Spl. Mobile Magistrate,
Chandoosa (Baramulia) (under 13" Finance Commission), is

transferred and posted as Munsiff, Kupwara, vice Mr. Imtiyaz
Ahmad Lone.

Prem Sagar| Additional Mobile Magistrate (T), Jammu, is
transferred gnd posted as Additional Mobile Magistrate (T),
Udhampur vice Arun Kumar Kotwal.

Arun Kumar [Kotwal, District Mobile Magistrate (T), Udhampur,
is transferred and posted as Munsifff/Addl. Spl. Mobile

Magistrate, [Doda (under 13™ Finance Commission), vice
Naveen Jamwal.

Naveen Jamwal, Munsiff/Addl. Spl. Mobile Magistrate, Doda
(under 13™ Hinance Commission), is transferred and posted as
Additional Mobile Magistrate (T}, Jammu, vice Prem Sagar.

Abdul Qaygom Mir, Munsifff/Addl. Spl. Mobile Magistrate,
Beerwah(Budgam) (under 13" Finance Commission), is

transferred jand posted as Munsiff, Handwara, vice Fida
Hussain Nayek. |

Fida Hussajn Nayek‘, Munsiff, Handwara, is transferred and
posted as Munsiff, Dooru, vice Mudasir Farooq.

Mudasir Fafooq, Mun{\siﬁ, Dooru, is transferred and posted as
Munsiff, Ai mugam,|against available vacancy.

Mir Wajahat, Munsiff, Pampore, is transferred and posted as
Munsiff, Tral, vice Sarfaraz Nawaz.

Sarafraz Nawaz, M+nsiff, Tral, is transferred and posted as
District M bile-*Ma'g?lstrate (T), Rajouri, vice Muzaffar igbal
Khan, who stand promoted as Sub Judge.

Adil Mushtaq, Sub| Regjstrar, Srinagar, is transferred and
posted as -unsiff,é Pampore, vice Mir Wajahat Hussain.

Fayaz Ahmad Qureshi, Munsifff/Addl. Spl. Mobile Magistrate,

Kralpora [Kupwara) is transferred and posted as Sub
Registrar,

rirragar, vice Adil Mushtaq.
|
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Ms. Tabasum, Munsiff/Addl. Spl. Mobile Magistrate, Ganderbal
(under 1§ Finance Commission), is transferred and posted as

Munsiff/District Mobile Magistrate(T), Sopore, vice Igbal
Ahmad Masoodi who stand promoted as Sub Judge.

Idbal Ahmad Akhoon, Munsiff/Addl. Spl. Mobile Magistrate,
Bandipor

(under 13" Finance Commission), is transferred
and post

d as Munsiff, Ganderbal, against available vacancy.

Tsewang [Phuntsog, Munsiff, Nobra, is transferred and posted
as Munsiff, Sankoo, vice Chemit Yurgyal.

Chemit Y rgyal, Munsiff, Sankoo, is transferred and posted as
Munsiff/Addl. Spl. Mobile Magistrate, Batalik Drass (under 13"
Finance Iommission), vice Ms. Phuntsog Angmao.

Ms. Phuritsog Angmo, "Munsiff/Addl. Sp! Mobile Magistrate,
Batalik/Drass (under 13" Finance Commission is transferred
and posted as Munsiff, Nobra, vice Tsewang Phuntsog.

‘Note: (a) All the transferees shall move simultaneously
- after handing over the charge to the

available Judicial Officer at the Headquarter.

) Officers sent on deputation shall report to
concerned Registrar Judicial, High Court of
J&K, till their deputation order is received
from the Government. :

By Order
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(Kaneez Fatima)
Registrar General
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Dated: 14.07 158

Principal Secretary to Hon'ble the Chief Justice, High Court of J&K,
Secretary to Hon'ble the Chief Justice/Hon’ble Judges, High Court of J&K,
” J ..... for information of His Lordship.

Secretary to Govt., Deptt. of LJ&PA, Civil Secretariat, Srinagar,

Registrar Vigilance, High Court of J&K, Srinagar,

Registrar Judigial, High Court of J&K, Jarmmu/Srinagar,

.....for information.

All Principal District & Sessions Judges,
Member, J&K Speclal Tribunal, Jammu/Srinagar,
Member Secritary, State Legal Services Authority,

Presiding Offiger, MACT, Jammu/Srinagar,

Presiding Offiger, J&K Labour Court and Industrial Tribunal,

Judicial Member, J&K Sales Tax Tribunal,

Concerned Jurﬁicial Officers, '

Chief Accounts Officer, High Court of J&K, Main Wing, Srinagar,
Incharge, Statistical Section, High Court of J&K, Main Wing, Srinagar,

..... for information & necessary action.

Incharge NIC for uploading the same on website.
Order'file. | .

i ]

. ) A-) e Ly
| Reglstra,' General






